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The Member Secretary,

Karnataka State Pollution Control Board,
No.49 Parisara Bhavana, Church Street.
Bengaluru-560001

Sir, “KIND ATTN: LAW OFFICR”
Sub: Furnishing of the details pertinent to action taken on order issued by
Honorable NGT in respect of OA No. 892/2019 —reg
Ref: 1 Honorable NGT order in the matter of Original application No.892/2019
dated 30.10.2019
2. Board Office letter NO.KSPCB/27/NGT-LEA/2019 dated 30.11.2019
received at this office on 03.12.2019
3. Inspection of the industry by the officer of this office on 03.12.2019
4. This Office Show cause Notice No.699 dated 05.12.2019
5. NPD issued to the industry vide No.560 dated 09.12.2019
6. T.O. Letter No.705 dated 10.12.2019
7. Inspection of the industry by the officers of this office on 16.12.2019
8. Analysis reports of the samples collected on 16.12.2019
9. Affidavit submitted by the industry on Rs.100/stamp paper dated
04.07.2020
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In continuation to this office inspection report No.757 dated 23.12.2019 and with reference to the
above cited references. Industry operating in the name and style of . M/s. S & S Apparels
located at Sy No.7/2, Kammasandra Village, Sampigenagar, Electronic City Post, Attibele
Hboli, Aekal Tq, Bengaluru Urban District-560-100 is an existing small scale orange
category industry engaged in garment washing/laundry activity of capacity 75,000 No’s/Month.
and obtained Consent for establishment from the Board and Combined consent under
Water(P&CP),Act 1974 and Air (P &CP) Act,1981 for the period up to 30.09.2022 by ZSEO,
Bangalore South (copy enclosed for kind ref))

A complaint was lodged against the said industry to the Honorable Nation Green
Tribunal, New Delhi by the Pride Pristine Apartment Welfare Association and Vasundra Layout
Residents Welfare Association Vasundra Layout, Anathanaga Phase-3, Electronic City Post
Bangalore-100 Accordingly Honorable Green Tribunal, New Delhi passed an order dated
30.10.2019 vide ref(2)to take appropriate action in accordance with law and to furnish the
factual and action taken report in the matter within one month time . In view of the directions
given by the Honorable NGT, the Board has addressed a letter to this office vide ref(2) to take
action against the industry and furnish the action taken report to the Board.



In response to the Board Office letter the Deputy Environmental officer of thi;;azs inspected
the industry on 03.12.2019 vide ref(3) and observed the non compliances #@the consent
conditions and issued show cause notice to the industry directing to stop the construction of
their proposed garment unit by the side of the existing unit vide ref(4).

Further this office has recommended the ZSEO, Bangalore South to issue Notice of
Proposed direction (NPD) to the industry. Accordingly, ZSEO Bangalore South has issued the
NPD to the industry vide ref(5). The industry was once again inspected by the officers of this

woffice on 16.12.2019 and collected the sample of final treated trade effluent as per Water (P
&CP) Act, 1974 and emission from the stack attached to the 2TPH wood fired boiler as per the
Air (P &CP) Act, 1981. The analysis report of the treated trade effluent and stack emission were
conforms to the standards stipulated by the Board.(copies enclosed for kind reference.) .

Further noise levels were measured when the industry was working at the time of inspection in
presence of both industry authority and Sri R Nagesh, Manger, Pride Pristine apartment owners
welfare association . The details of noise levels measured are as below.

Location LMixinLeq |[LMixinLeq |L AvginLeq IndB(A)
dB(A) dB(A) dB(A)
Max Min

Inside  the  Industry
Premises near 2 TPH 36.5 71.9 57.16 63.5 435
Boiler
Inside the Pride Pristine
Apartment near DG 39.7 56.2 48.21 524 48.5
Room

The noise levels measured in the premises of Pride Pristine Apartment and in the industry
premises are within the limits prescribed for the day time. Vehicle movements were also
observed at the time of monitoring in and outside the apartment.

Industry has submitted a reply to the NPD issued by the ZSEO along with the copy of
the letter issued by the Vasundra Layout Residents Welfare Association Vasundra Layout,
Anathanaga Phase-3, Electronic City Post Bangalore-100 regarding withdrawal of their
complaint.(copy enclosed for kind reference).

Further industry has submitted an affidavit on Rs.100/- stamp paper stating that they
have dropped the establishment of their proposed industry which is proposed to be established
by the side of the existing unit.(copy enclosed for kind reference.)

Therefore, it is requested to upload the action taken by this office in the matter to the

Honorable NGT email at judicial-net@gov.in
Yougs faithfullf/,
@L‘“’
REGIONAL O R
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Fax : 080-23238300 . —mme Website :http://kspcb. gov.in
K.S.P.C.B., “Nisarga Bhavan”
S e, SWEG, KARNATAKA STATE POLLUTION CONTROL BOARD 7D Cross, Thimmaish Road,
2. ‘@'snaNoy, SHARTE, CENTRAL ENVIRONMENTAL LABORATORY Shivanagar, Bengaluru— 560079
BTINOF, wforivaco—-meooes
Legal 42(3)/87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY
AN ISO/IEC 17025:2017 (NABL) ACCREDITED LABORATORY &
IS 18001:2007 CERTIFIED LABORATORY
ANNEXURE
ANALYSIS REPORT
Report No: L-460, L-460A, Dated: 30-12-2019
NAME &ADDRESS: M/s. S and S Apparels No.7/2, Sampigenagara,

Kammasandra Village, Electronic city post, Attibele Hobli,
~ Anekal Taluk, Bengaluru -560100

DATE OF COLLECTION: 16-12-2019
SAMPLE DESCRIPTION: Grab Sample of Final Treated Trade Effluent
Result
rs:' Parameters Analyzed Unit Standards Test Method
” L-460 L-460A
l. |[pH@25C - 5.5-9.0 7.8 - IS 3025 (Part 11): 2002
Biochemical Oxygen Demand APHA 23" editi
2 (3 days @27°C) mg/L | Not more then 100 93 - (Part 4500-0- G: ,33”
3. | Total Suspended Solids mg/L | Not more then 200 64 - IS 3025 (Part 17): 2012
4. | Oil & grease mg/L. | Not more then 10 - BDL m 5223::3?’2“0"1“7
INFERENCE Conforms to prescribed standards.

Note: 1. The above results pertain only to the sample tested.
2. The Analysis report shall not be reproduced without the written approval of Head of the laboratory.
3. Samples will be stored for a period of 15 days from the date of dispatch of report.
4. BDL: Below Detection Level. Oil & grease: 1.0;

wé\e,wr
State Board Analy

Karnataka State Pollution Control Board
Bengaluru




pPh : 080-23238458 ST B Email:centrallab@kspcb.gov.
Fax : 080-23238300 e . Website : http://kspcb. gov.
o SRR, “ARNEESS”, K.S.P.C.B., “Nisarga Bhavan”
2 e ‘0o, U8, KR, U7, 7" D Cross, Thimmaiah Road,
BTN, orived-uLoze KARNATAKA STATE POLLUTION CONTROL BOARD Shivanagar, Bengaluru— 560079
CENTRAL ENVIRONMENTAL LABORATORY
Legal 42(3)/87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY
AN ISO/IEC 17025:2017 (NABL) ACCREDITED LABORATORY &
IS 18001:2007 CERTIFIED LABORATORY
ANNEXURE
ANALYSIS REPORT
Report No: L-459 Dated: 02-01-2020
NAME & ADDRESS: M/s. S and S Apparels No-7/2,

Sampigenagara, Kammsandra Village,
Electronic city post, Attibele Hobli,
Anekal Taluk, Bengaluru-560100

SAMPLE DESCRIPTION: Stack attached to 2.0 TPH Wood Fired Boiler
DATE OF COLLECTION: 16-12-2019
THIMBLE NUMBER: G-60
Result
Sl. | Parameters Analyzed Unit | Standard Test Method
No. L-459
. 3 [S:11255 (Part 1}1985
1. | Particulate matter (PM) mg/Nm 150 77 (Reaffirmed 2903)
Inference: | Conforms to prescribed Standards.
\
7 _sponntd

State Board Analyst
Karnataka State Pollution Control Board
Bengaluru
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S & S APPARELS

Sy. No. 7/2, Kammasandra Villag
Sampigenagar, Electronic City P
Anekal Taluk, Attibele Hobli
Bangalore - 560 100

GSTIN No. : 20ACYFS5780K12W

S

To, Date:- 02/01/2020

The Senior Environmental Officer,
Office-Bangalore-South

Karnataka State Pollution Control Boad
Nisargha Bhavan, Basaweshwara Nagar,
Bengaluru-560 079

Sir,

Sub: Non-Compliance with the provisions of the Water (Prevention & Control of
Pollution) Act-1974 and Air (Prevention & Control of Pollution) Act-1981 by M/s.
S & S Apparels located at Sy.No. 7/2, Kammasandra Village, Sampigenagar,
Electronic City Post, Attibele Hobli, Anekal Taluk, Bengaluru Urban District-reg

Ref: Your- NPD No. 560, dated:09.12.2019.

FkEkokkk

With reference to the above, we would like to furnish the status of compliance
made by our industry to the non-compliances mentioned in the notice of proposed direction or as
below. ~

Reply

Sl. .| Compliances

No

1 | Industry has not maintained records | We have maintained Records for the
regarding water consumption, waste | water Consumption, Waste water
water generation and disposed. generation and its disposal. In this

regards we have maintained log
book. ’

2 | Industry has not provided water meter | We have provided water meter to the
to the different section of process and | inlet and out let of processing textile
inlet and outlet of the ETP. & toilets.

3 | Industry is not operation the ETP Now we have operating ETP

| scientifically and not displayed flow scientifically by rectify all the
dm of the ETP units. defects observed by KSPCB officials
£ T 5 ;:\
\ '&0 ’ _r}!’
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é Sy. No. 7/2, Kammasandra Village

S & S APPARELS

Anekal Taluk, Attibele Hobli
Bangalore - 560 100
GSTIN No. : 29ACYFS5780K1ZW

diagramee of the ETP units.

defects observed By KSPCB officials
& ETP is operating continuously.
Now we have displayed the flow

ETP.

: diagramee of ETP.
Industry has not maintained logbook | Now we have Maintained logbook
for the operation and maintenance of | for the operation of the ETP.

Industry has not maintained records
regarding the solid waste generated
and it disposal details.

The Solid waste is generated very
less & the general solid waste
generated in the form of waste paper
& carton boxes or being disposed

recycles. Hence record is not

maintained. Now here after words
we will maintain the records.

| Industry has not maintained records

regarding the fuel used to the Boiler
and ash generated from the Boiler.

Now We are maintaining records for
utilizing fire wood as fuel for boilers.
& also maintaining records for ash
generated & the ash is used as
manure in our own land.

Industry has not conducted stack
monitoring of the 2TPH boiler.

We have Conducted stack
monitoring & report is enclosed for
your kind reference & here after
words we will conduct the stack

‘maintaining regularly.

Fire Wood is used as fuel to the
Boiler and same was collected in
open space in an unscientific manner
within the industry premises.

Now we have taken action for
storing fire wood in systematic
manner with in our premises. & there
is no pollution from this fire wood.

The industry has installed 2 No’s of
PP Spraying Booths for which
industry has not obtained CFO.

We will obtain consent for the same
from the KSPCB.




. .Sy. No. 7/2, Kammasandra Village
Sampigenagar, Electronic City Po
Anekal Taluk, Attibele Hobli

S & S APPARELS . GSTIN No. 20ACYFSSTB0KIZW

The industry is located at the middle | We have established the industry in

of the purely residential area the land which is conversion for

surrounded by residential houses and | industrial purpose. Copy of land

-| apartments. conversion enclosed. There is no
problem from industry to the

surrounding residents. For the
complainant as given letter stating
that there is no problem from our
industry & with drawn the compliant
( copy enclosed )

We are completed to all the non-compliance observed by the KSPCB officer & the
compliant is also with drawn the complainant there fore we request to drop the
further action against our industry & we always follow the rules & regulations of
KSPCB & also suggestions of KSPCB for further implement if any. We hope you
will consider our request & repose the issued to our industry.

: ' : S
Thanking you, corS&S APPAREL
;\A«o‘ghg&u‘c

crarinet
Your faithfully,

(M/s. S& S Apparels)



VASUNDHARA LAYOUT RESIDENTS WELFARE ASSOCIATION

“

Ref. No. . Date:
19/12/2019

To,

Karnataka State Pollution Control Board,
#49, "Parisara Bhavana", Ground Floor, Church Street,
" Bangalore- 560001”

CC:

Shri S.P. Singh Parihar (Chairman),

Central Pollution Control Board,

Parivesh Bhawan, CBD-Cum-Office Complex East Arjun Nagar,
Delhi-110032, ccb.cpcb@nic.in

CC:

Dr. Prashant Gargava (Member Secretary),

Central Pollution Control Board,

Parivesh Bhawan, CBD-Cum-Office Complex East Arjun Nagar,
Delhi-110032, mscb.cpcb@nic.in

CC:

Hon’ble Mr. Justice Adarsh Kumar Goel (Chairman),
National Green Tribunal,

Faridkot House, Copernicus Marg, New Delhi-11001

cc:

Mr. Shivanna B (Honorable Member of Legislative Assembly),
# MIG-291, A Black Surya Nagar, 1% Stage,

Chandapura, Anekal Main Road, Bangalore-99

CC: -

Sri. Suresh D.K (Honorable Lokasabha Member),
City Municipal Council Hebbagodi,

5, Bhavani Rd, Hebbagodi, Bangaluru, Karnataka-560099

Sub: Pollution and noise reduced/controlled by S & S Apparels (Garment Washing
Processing) Factory in Residential area of Ananth Nagar, since complaint on (14/02/2019)
Ref, L.P Regn No 2192/2019, 25/03/2019. (Dairy No: 363/Desk, dated 05/03/201 9).

Dear Sir,

Earlier a complaint had been made by Vasundhara RWA regarding pollution and noise by S&
S Apparels & upcoming garment unit in Sy No 7/2,Sampige nagar, Kammasandra Village,
Electronic city Ph-2 Anekal (TQ), Bangalore-560100. In the complaint was made dated on
14/02/2019, RWA members had a talk with the unit manager and owners and the issues have
been addressed.

We came know that S & S Apparels industry is established in the land converted for industrial
purpose. :




'

VASUNDHARA LAYOUT RESIDENTS WELFARE ASSOCIATION

—— Y

Ref. No. ; Date:

1. Noise Pollution: - They have been properly resolved this issue’ by taking all necessary
measure to control the noise pollution, hence there is no noise pollution from industrial.
Hence this issue is resolved.

Waste Water: - M/s. S & S Apparels have provided ETP for the treatment of the waste
water generated their washing activity. They are treating the waste water in the ETP with
RO Plant. Wg observe that. they are using t!\e treated water purposely for their washing

3. Air & Sound Pollution: - We are observe that industry has provided air pollution control
equipment’s for the control of dust. Know our layout is not effected from air poliution &
sound pollution.

Thanking You,

4
%
®,
BANGALORE | 3

Yours sih ly,

N s
Vi dhara Layout Resi e Assc.
" : Ananth Nagar Ph-3 , Electronic city
2 /{ ' Bangalore - 560100




Certificate No.

Certificate Issued Date
Account Reference
Unique Doc. Reference
Purchased by
Description of Document
Description
Consideration Price (Rs.)

First Party

Second Party

Stamp Duty Paid By
Stamp Duty Amount(Rs.)

We Suresh Babu C Aged about 34 years, and Sampath Kumar J Aged about 38
years,Partners of M/s.S & S APPARELS, Located atSy No, 7/2, Sampigenagar,
asandra Village, Electronic-City- Posigg égigdgﬂam ~AnekalTaluk,
re Urban District-560100,
& B APPARELS

=¥
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INDIA NON JUDICIAL

Government of Karnataka

IN-KA75926618162002S
04-Jul-2020 10:42 AM
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SUBIN-KAKAKSFCL0855425933941391S

S AND S APPARELS
Article 4 Affidavit
AFFIDAVIT

0
(Zero)

S AND S APPARELS

KARNATAKA STATE POLLUTION CONTROL BOARD

SAND S APPARELS

100
(One Hundred only)

Please write or type below this line
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Do hereby declare that we have dropped the establishment of the proposed
industry which located adjacent to the existing M/s, S&S Apparels industry and
we are not going to take any expansion activity in the existing S & S Apparels

industry.

We-assure that we are abide to the Acts and Law of the Land.

Therefore wa request kindly accept our affidavit and do the needful.

g i II' !.. s Q—
E!EI

Place: Danealore. Signat
Date: 04/G7/2020 - Name: Suresh Babu C
Designation: Partner
0 lt JU]_ ZDZU S R et T

Signature: %&,‘%_ o 'S

Name:Sampath Kumaris -

FBE\ S
: Dasignation: Pariner
"“ - S& S APPARELS

No 7/2, Sampigenagar,
Kammasandra Village, Electronic-
City-Post, AttibeleHobli,Anekai
Taluk,Bangalore-560100.
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